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Annual Plan for 1978-79 have al-
ready been announced by the Finance 
Minister in his Budget speech on 28th 
February, 1978. As indicated therein, 
the Annual Plan for 1978-79 has been 
drawn up pending the flnalisation of 
the new Five Year Plan for 1978—83 
and reflects the Government’s com-
mitment to a new agriculture-ori-
ented and employment-intensive 
strategy for development. The total 
outlay on the Annual Plans of the 
Centro, States and Union Territories 
will be Rs. 11,649 crores as against 
Rs. 9,960 crores m 1977-78. This re-
present;, an increase of 17 per cent.

High Powered Commission for the 
Reorganisation of Ordnance Industry

*210. SHRI SHYAM SUNDAR 
GUPTA:

SHRI SHANKERSINHJI 
VAGHELA:

Will the Minister of DEFENCE be 
pleased to state:

(a) whether a High Powered Com-
mission headed by Mr. G. V. Ivaja- 
dhyaksha has been constituted by 
Government to submit its report into 
the reorganisation of Onlnance In-
dustry in the country;

(b) if so, names and number of the 
Members of the Commission;

(c) the teims of reference of the 
Commission; and

(d) the time by which, the Commis-
sion will submit its report to Govern-
ment?

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(PROF. SHER SINGH): (a) A Com-
mittee had been appointed in August,
1975 to look into the working of Ord-
nance Factories

(b) The names are —
(1) Shri V. G. Rajadhyaksha. 

Member. Planning Commis-
sion, (Chairman).

(2) Shri V. Krishnfcmurthy, Sec-
retary, Deptt. of Heavy In -
dustry,

(3) Shri S. Banerji, Secretary, 
Department of Defence Pro-
duction.

(4) Dr. A. Ramachandran, Sec-
retary, Department of Science 
and Technology.

(5) Shri J. P. Kacker, Financial 
Adviser (Defence Services) 
Ministry of Finance.

(6) Dr. S. Bhattacharya, Director 
General, Ordnance Factories.

(c> The terms of reference are: —
(i) To consider the slippages in 

respect of major items of 
production;

(ii) To suggest remedial mea-
sures to prevent production 
slippages in future;

(iii) To avoid delays in establish-
ing production of new items 
and augmentation of capacity 
where necessary;

(iv> To examine the existing 
working of the DGOF’s Or-
ganisation and the Factories 
and suggest suitable reorga-
nisation and restructuring;

(v) Any other item which the 
Committee may like to con-
sider.

(d) The Committee proposes to 
submit an interim report by April, 
1978 and its final report by October,
1978.
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Opening of the Farakka Navigation 
Canal

*212 SHRI SHYAMAPRASANNA 
BHATTACHARYYA Will the Min-
u ter of SHIPPING AND TRANS-
PORT be pleased to state

(a) whether Government are consi-
dering to open up the Farakka Navi-
gation Canal and Calcutta-Farakka- 
Buxar commercial steamer service on 
a regular basis as recommended bj 
Inland Water Transport Committes in 
1970,

(b) if not the reasons thereof

(c) if so when, and

(d) the reasons of thi* deUv of 
over 7 years into implementing it’

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY O r 
SHIPPING AND TRANSPORT 
(SHRI CHAND RAM) (a) to (d) 
The navigation Canal along with the 
connected locks at Farakka is still 
under construction The queshor 
or opening up of the Navigation Ca-
nal and operation of Calcutta-Fa- 
rakka-Buxar commercial steamer 
service on a regular basis will arise

only after the navigation canal and
the locks at Farakka are completed.

Rehabilitation of Worker* ot Dry 
Dock Project

*213 SHRI DAYA RAM SHA- 
KYA Will the Minister of DE-
FENCE be pleased to state

(a) whethei Government have de-
cided in principle to ichabilitate woik- 
cis of Di> Dock who have been work-
ing in tho D ij Dock Project under 
MES fo i the last few -yeais,

(b) whethei the instructions were 
issued to Naval Dock Yard Visakha- 
patnam to absorb workers,

(c) whether these have not yet 
been implemented,

(d) whethei the Naval Dock Yard
have not been intimated their defi-
ciencies to the Adjutant General’s 
Branch Atmv Headquarters for fill-
ing up the vacancies, and they are 
resorting to local 1 ecruitment on
cusual basis and

(e) if sj the reasons therefor and 
immediate efforts t0 be made to reha-
bilitate these personnel xn the Naval 
Dock\ id m any such scheme’

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) (a) to
(e) 1055 unskilled and 409 skilled
woikeis were engaged on contract 
basis bv thp MES for the Dry Dock 
Pi oici t in Visakhapatnam Although 
there wai no conti actual obligation 
on the part of Government to pro-
vide continued employment to these 
woikeis was decided m July 1977 
on humamtan in giounds and as a 
special cast- to absorb suitable sur-
p lu s  peisonnel in equivalent or low-
er posts m the Naval Dockyard m 
Vi'-akhapatnam or other Defence 
Establishments subject to cettam 
conditions of eligibility As a result, 
the Flag Officer Commandmg-in- 
Chief Eastern Naval Command, at




